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Lal Mohan Nayak and Anr. Vs state of Jharkhand  
 Name of advocate- Santosh Kumar 
Defects:- 
2. Para -2 may be properly stated. 
9(i) Typed copy of pages nos.-14 to 16 may be given with certified to be true. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


